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NOTIFICATION
It is hereby informed that the following candidates have been declared duly electedunopposed as office bearers to the Bar Council of Delhi as a result of blection6 held

on 07th December, 2022 under the Advocates Act (Act No. 25 of 1961) and the Bar
Council of Delhi Rules: -

LIST OE IW8MB8RS P=CL4RnD nLncT=D imo??os&D AS OFBrcnR B8ARnRS

OF BAR COUNCIL OF DBLHI, BY ITS BIIBCTION COMMITTBB ON 07.12.2022 :.
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Sub:' RegardIng NotIfIcatIon.

Ofr DelhI'. in aspect of elected and nomInated Member of Bar Councn of adM, forwarded dr
111fornlatiOn to:-

1- AU the Ld- PrIncipal DIstrict & Sessions udge$ DelhI/New DelhI (except Central-Olstrict).
2 The Ld. PrInCIpaliucIge- FamiIY Courts CHas), Dwarka Courts. DelhI,
3. All the Ld- JudIcIal OFficers posted in Central-DistrIct, TIs Hazarl Courts Delhi.

WebsIte CommIttee, TIS Hazari Courts, DelhI WIth the
request to upload the same

of DelhI DIRdct Courts as ger rule

for uploading the same an Centralized WebsIte through as per rules.
6' P.S. to Ld. PrincIpal Dfstrirt & SessIons Judges (Has), Delhi for

OffIcer In-Charge, General Branch, Central/
AddItIonal DIstrict & SessIons Judge,

Enel. AS above

Phone : +91.11-28498356. 41752340.
45803795. 45603739. 43559566
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Shri Ajayinder $angwu1Sand}rj
I.P

sha Himal Aldltar
Shri R.S. Goswami
Shli Rakesh Sherawat
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Shri Rakesh Sher&wat
ShrI Kuuar'Mukestr
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Phone : +91-11-264983561 41752340
45603795, 45603739. 43559586

E-mail : barcouncilofdelhi@rediffmait.com
Web. : www.delhlbarcouncil.com
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(StatutorY Body Constituted under the Advocates Act, 1961 )
2/6, Siri Fort Institutional Area, Khel Gaan Marg, New Delhi-llo 049

Ref. No. Gen./SE/1439/2022
Dated : ....08,12,2.0.22

Disciplinary Committee-I
Shri R.S. Goswmnf

Disciplinary Committee-II
Shri Rakesh Sherawat

Disciplinary Committee-Ill Shri Murari Tiwari
Shri D.K. Sharma

Bar Council of India Advocates
Welfard Committee for the state

Shri O.P. Faizi
Shri Rajp, a
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Bar Council of Delhi

Copy forwarded to The Principal Secretary, (Law & Justice & L. A.) Delhi ~
Administration, Govt. of N.C. T. of Delhi alongwith three copies of Hipsii
version for publication in Delhi Gazette (Part-IV) (Extraord#lary) with the
request that 3 copies of the Gazette may please be sent to thj{ department for ,

„ . -, ''.i _.bg==“E>lection Coliimitt:ee
Bar Council of Delhi
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1. The 1;t A.S.G. India, SupreHle C6urt of India, New Delhi.2. The Secretarjr, Bar Couhcil of India, 21, Rouse Avenue, New Delhi-110002
3. The Secretaries of All State Bar Councils
4. The Secretaries of All Bar Associations, Delhi
5. The Registrar, Supreme Court of India, New Delhi
6. The Registrar General, All High Courts in India
7. The District & Session Judge, Tis Hazari Courts, Delhi
8. The District .Magistrates in all 9 Districts of Delhi
9. The Secretary, Ministry of Law, Justice & Co. Affairs, New Delhi-110001

B.O. : 1-F, Lawyers' Chambers, High Court of Delhi, New Delhi-110 003 Ph.: 23387701



;\ Phone : +91.11-26498356, 41752340.
45603795. 45603739, 43559586

E-mail : barcouncilofdelhi@rediffmail.comWeb. : www.delhibarcounci{.com
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BA& €o€.JNCil QF DELHI

(Statutory Body Constituted under the Advocates Act, 1961 )
2/6, Siri Fort Institutional Area, Khel Gaon Marg, New Delhi-110 049

Ref' Ncy GerI;/ SF/ 1451/2022 Dated : -„19'.'12T202-2 .....

NOTIFICATION

It is herebY informed that the following candidates have been declared duly elected as members ofthe Indigent & Disabled Lawyers Committee to the Bar Council of Delhi as a result of elections held
on j4th December, 2022 under the Advocates Act (Act No. 25 of 1961) mld the Bar Council of Delhi
,trIes
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Committee

Shri R.S

Shri Rakesh Sherawat
Shri D.K. Sharma
Shri Kumar Mukesh
§hri A' ter Sangwan
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Bar Council & Delhi
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Co an_to:- Bar Council of Delhi
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1-E o o03 Ph.: 23387701
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Phone : +91-11-26498356, 41752340.
45603795. 45603739, 43559586

E-mail : barcouncilofdelhi@rediffmail.com
Web. : www.delhibarcouncil.com
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BAR (:(>U$iCi{J OF B&L£;gt

(Statutory Body Constituted under the Advocates Act, 1964)
2/6, Siri Fort Institutional Area, Khel Gaon Mary, New Delhi-110 049

Ret . Ra. $.Sn..ISt.f.E$.SLl2Q22 Dated : .....19.12.2022.,

NOTIFICATION

It is herebY notified that-Mr. Ramesh Gupta, Senior Advocate, Member2 Bar Counci1of Delhi has been nominated in the Trustee Committee as required un'der secdon {
(3) (8 of the Advocate Welfare Fund Act 2001 w.e.f. from 9th December 2022. He will

'--'-'.'–_hglcLn£nce_fora_period . not exceeding 3 years from the .date.on which he enter upor;his office

fSKrma (Retd. )
Secretary

Bar Council of Delhi

CoPY fOIwarded to The Principal Secretary, {Law & Justice & L.A.) Dead Adrnfnistradon
Govt. of N.C. T. of Delhi alongwith three copies of Hindi version for pubEcation in Delhi
gazette (Part-IVi (ExtraordinarY) with the request that 3 copies of the Gazette may please
be sent to this depar Uuent for official use.

Secretary
Bar Council of Delhi

Copy forwarded for information to:-

1. The lst A.S.G. India, Supreme-Court of India, New Delhi.
2. The Secretary, Bar Council of India, 21, Rouse Avenue, New Delhi-110002
3. The Secretaries of All State Bar Councils
4. The Secretaries of All Bar Associations, Delhi

- 5. -The Registrar, Supreme Court of India, New Delhi
6. The Registrar General, All High Courts in India
7. The District & Session Judge, Tis Hazari Courts, Delhi
8. The District Magistrates in all 9 Districts of Delhi
9. The Secretary, Ministry of Law, Justice & Co. Affairs, New Delhi- 110001

10 003 Ph.: 23387701


